CENTRAL ADMINISTRATIVE TRIBUNAL
CALCUTTA BENCH.

NO.0.A.459 of 1996

Date of frder : 4.7.1996

Present : Hon'ble Mr.ldistice A.K.Chatterjeer Vice-Chairman,

Hon'ble Mr.M.S.Mkherjees Administrative Msmber.

| - MADHA I CHANDRA DUTTA
US.

UNIDN OF INDIA & ORS.

MreB.RsDass counsel.
Mr.BsPeMannas counsel.

For the applicant

~For the respondents: Mr.C.Samaddars counsel .

ORDER

Mr.Bs.R.0ass ld.counsel appearing for the applicants
prays| For withdréual of t!:se' application.. |

2. ' In the circumstancess he is alldwed to withdraw the
application. o

3. The applicatjon is disposed of asg withdrawn.
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Adminlstratlve Member Vice-Chairman

4, No cosgts,




